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. 3630] £ feeelt, qEATK, SRTE 13, 2025/5Ta 22, 1947
No. 3630] NEW DELHI, WEDNESDAY, AUGUST 13, 2025/SHRAVANA 22, 1947
s TREgT S TSHE {1

T2 foeett, 13 nred ,2025

. 3722(3F).—Fes T LT, TET TR Afafaag 9quse (234s #1 ¥¢) (B =ad 2o+
THT I ATAIH FT TAT g) Al g7 3F 6 IT-eTT (2) T T&T ARGAT HT TN Fd g0, TS
THTETT T ST % TETq (6 AERTY 57 & (e el A8 TSRl €% ST T -TRAaTael HieglL
T Rt 000 T R, 0%.00 AR TRHAT. 93/0 0 T TH.HT. 92/ % o (I A7 U AT [T AT I PRI
) (TFTE —oh. T, ¢ 2.6 0), LA, TaveA 3T TATA o Al TAST & (o7 ag 7 sruferd g S
Tfer Fuie A= SIgAT § "7 AT 8, UHT ST &7 SS9 e o Sae e il oo Fal ¢ |

Fre oft =rfr, S i & Raag g, S sfafFea i amer 397 it S7-2me (2) F wtefte qats wase

& foro U=t fy 3 IUART 9% TS H TH ATILAAT F T T A F TR o F Fraw st sty
TR T T |

UHT Todsh T Feqd YTTea, T97 SUTEaHniT ATl AN Furhac! qreal-Horshadl,
Sregr-freget &t forfeaa =7 & fFam ST & SHE 39 ey faeRtaa By ST sii Jeaw grreerT,
AMAIHAT &1 ARG & 7 I7 et [afer reamit grr G ST &7 STa@< 397 ST UHT ey i g4aTs &
TET AT THT 3T ST FA & T, A< F1e 2f, SF a7 Iiewml a9 a9, aer g a1 ar
ATTTTAT T ST T TRAT AT AT FHL AT |

5425 G1/2025 )
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3<% st & amers T f IT-arr () F T Forw wrieeRr gy R A e oft smaer
STaw g |
TH ATALAAT o AT AT ATeAT A F TG T q7T AL G99 IR F IF wrA7aT §
YA 2 AT 3T (Zaag AR g fAdveqor foram ST aerar € |
I
AETAE TS & Rt S # T Toant 8% S aoaR-NeearaeT fiegrqE & fh.ft.o/o0 &

.. 0%/0 0 ST .M. ¢3/0 0 & Y. /¥ ¥ 0 (I AT YT M /AT AT FI PRRET A) (AFATS —
... ¥ ¥ 0) oI sefr it ST ATeft ST WRT reraT §3=AT |fgd S T §iere faawor |

TS T ATH: WETE vt =T 7 gt
wHE qAE §&TqT YA FTIFR || AT IFQ || T F1 S CREIRERT
HE GIRIRECTEY) (FFAT)
1 2 3 4 5 6

AT T ATH: ATIATST

UEEIGICRSSUIE]

1 1456 IEELl BRG] 0.013 (FFa¥) 0.013
2 1458 EEL ERGa:l 0.0135 (FaT) 0.0135
3 1459 IEELl RGOl 0.015 (FFa¥) 0.015
4 1463 BELl BRG] 0.018 (FFa¥) 0.018
5 1464 BEL EREE:] 0.018 (FFa¥) 0.018
6 1466 EELl BRG] 0.001 (FF=a¥) 0.001
7 1467 BEL EREa:l 0.028 (FFa¥) 0.028
8 1480 EELl ERGO:l 0.02 (FFaX) 0.02
9 1578 IGEl EIRE? 0.012 (F%aT) 0.012
10 1579 IEELl BRG] 0.08 (FFa¥) 0.08
11 1579 IGEl EIRE? 0.01 (FFAT) 0.01
12 1597 IGEll BRG] 0.0325 (%7 ) 0.0325
13 1598 BELI ElRER 0.015 (FFAX) 0.015
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14 16 BEL EREa:] 0.014 (FFa¥) 0.014
15 1600 BELI TR 0.014 (%X 0.014
16 1603 EELl ERGn:) 0.004 (ZF=a¥) 0.004
17 1604 IGEll BRG] 0.005 (%7 ) 0.005
18 1612 BELI ERGn:) 0.022 (FFAT) 0.022
19 1613 EELl AT 0.013 (3F=a¥) 0.013
20 1614 BELI TR 0.0125 (Z%47 ) 0.0125
21 1615 IGEll EQRED 0.015 (F%aT) 0.015
22 1615 IGEll BRG] 0.002 (F%aT ) 0.002
23 1616 BELI ERGo:l 0.049 (FFAT) 0.049
24 1617 IGEll BRG] 0.01 (FFAT) 0.01
25 1619 EEL ERGa:l 0.015 (F%a¥) 0.015
26 1642 IGEll ERGI:] 0.003 (F%aT) 0.003
27 1643 IGEl EIRE? 0.005 (%47 ) 0.005
28 1644 EEil EQEER 0.02 (377 ) 0.02
29 1644 IGEl EIRE? 0.006 (%47 ) 0.006
30 1645 BEL ElRER 0.004 (FF4¥) 0.004
31 1647 IGEll EQRED 0.026 (F%7 ) 0.026
32 1647 IBEll BRG] 0.003 (F%aT) 0.003
33 1652 IEELl BRG] 0.005 (FF=a¥) 0.005
34 17 BELI BRG] 0.006 (FFAT) 0.006
35 1716 IEELl BRG] 0.009 (FF=a¥) 0.009
36 1717 BELI TR 0.011 (FFaX) 0.011
37 1718 IGEl EIRE? 0.006 (FFaT ) 0.006
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38 1722 IGEil EQRED 0.015 (ZFT7) 0.015
39 1723 fasft o 0.014 (FFT) 0.014
40 1724 IGEll EQRED 0.018 (3T ) 0.018
41 1725 IGEl EIRED 0.004 (F%aT) 0.004
42 1770 fasft o 0.013 (FX) 0.013
43 1772 IGEll ERET:] 0.004 (FFaT) 0.004
44 1774 IBELl ERGT:] 0.004 (F%aT) 0.004
45 1782 IGEll EQRED 0.001 (F%aT) 0.001
46 1786 REI o 0.002 (FFT ) 0.002
47 1823 fasft i 0.002 (T ) 0.002
48 1824 IGEl EIRE? 0.001 (F%aT) 0.001
49 1830 fasft EEIEED 0.001 (T ) 0.001
50 2028 EEi EQRED 0.021 (ZFAT) 0.021
51 2124 IGEl EIRE? 0.001 (F%aT) 0.001
52 2125 fasft T 0.019 (FFT) 0.019
53 2126 REI EREa) 0.005 (T ) 0.005
54 2127 fasft ElEET 0.001 (T ) 0.001
55 2135 REI EREn) 0.002 (FFT ) 0.002
56 2165 IGEl EIRE? 0.022 (F%aT) 0.022
57 2172 IGEil EQRED 0.003 (ZFT7) 0.003
58 2173 IREI o 0.009 (T ) 0.009
59 2174 IGEl EIRE? 0.005 (%7 ) 0.005
60 2182 fasft i 0.0035 (FF47 ) 0.0035
61 2183 IREl Fo 0.0055 (FFa7 ) 0.0055




[T 1—=v= 3(ii)]

HILT T TSIA - AHTYTL

62 3 ERGI) 0.001 (FF=a¥) 0.001
63 364 ElRER 0.0005 (ZF47 ) 0.0005
64 45 ERGn:) 0.002 (FF=a¥) 0.002
65 853 T+ 0.002 (FF=a¥) 0.002
66 858 ElRER 0.003 (FFa¥) 0.003
67 896 EIRED 0.005 (ZFT7) 0.005
68 898 ElRER 0.003 (FFAX) 0.003
69 903 FiOh 0.003 (FFa¥) 0.003
UEKEIGIEAEICHEC] S |

70 11 ERGo:l 0.014 (FFAX) 0.014
71 1/2 BRG] 0.008 (F%aT ) 0.008
72 18/1 TR 0.018 (FAX) 0.018
73 18/2 RGOl 0.016 (FFa¥) 0.016
74 20/1 EREa:l 0.022 (FFa7) 0.022
75 20/2 TR 0.05 (FAT) 0.05
76 21/1 BRG] 0.008 (%47 ) 0.008
77 21/4 THE 0.03 (FAX) 0.03
78 21/5 TR 0.005 (FFaT) 0.005
79 22/2 ElRER 0.04 (FFT¥) 0.04
80 22/2 ERETL:! 0.032 (3T ) 0.032
81 23/16 ElEER 0.051 (FFaX) 0.051
82 23/18 ElEER 0.0065 (247 ) 0.0065
83 23/20 TR 0.023 (FFaT) 0.023
84 23/21 BRG] 0.016 (F%FT) 0.016
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85 23/3 EEL ERGI) 0.02 (FFa¥) 0.02
86 23/5 BELI TR 0.01 (FAX) 0.01
87 23/6 EELl ERGn:) 0.006 (FF=a¥) 0.006
88 23/9 IGEl EREL:! 0.01 (ZFaT) 0.01
89 24/23 BELI ElRER 0.022 (FFAT) 0.022
90 24/24 IGEil EIRED 0.01 (377 ) 0.01
91 24/31 BELI ElRER 0.003 (FFAX) 0.003
92 24/33 IEELl FiOh 0.016 (FFa¥) 0.016
93 24/37 EEi EIRED 0.014 (FTT) 0.014
94 24/38 BELI FiOh 0.012 (FAX) 0.012
95 24/39 IGEl EIRE? 0.014 (F%FT) 0.014
96 24/40 BELI ElRER 0.005 (FFAT) 0.005
97 24/8 IEELl ElRER 0.001 (FF=a¥) 0.001
98 25/11 EELl T 0.016 (FAX) 0.016
99 25/12 RELI ElRER 0.007 (FaX) 0.007
100 25/2 BELl T 0.02 (FFAX) 0.02
101 25/3 RELI THE 0.025 (FFAT) 0.025
102 25/6 EELl ElRER 0.018 (FFa¥) 0.018
103 26/2 EELl BRG] 0.033 (FFa¥) 0.033
104 28/11 IGEil EQRED 0.005 (ZFTT) 0.005
105 28/12 BELI ElEER 0.01 (FAX) 0.01
106 28/13 IEELl ElEER 0.008 (FF=a¥) 0.008
107 28/14 IBELl EQRED 0.005 (%47 ) 0.005
108 28/15 BELl ElEER 0.0085 (ZF47 ) 0.0085
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109 28/19 IGEll ERET:] 0.015 (F%aT) 0.015
110 28/7 IGEl EREL:| 0.01 (FFAT) 0.01
Total 1.414

[FT. 5. RO/MUM/NH(0)/2023-24/65/3A]
g FHTET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3722(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, Rehabilitation & Up
gradation for Telere-Gaganbawada-Kolhapur Road (NH-166G) Stretches start from Ch.0+00 Km. to Ch.06/00
Km and Ch.13/00 Km to Ch.19/440 Km (two lane paved shoulder/two lane configuration lane), Length 12.440
KmbDistrict of Sindhudurg in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Sub Divisional Officer
Kankavli, Taluka-Kankavli, District-Sindhudurg , in writing and shall set out the grounds thereof and the
Competent Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner,
and may, after hearing all such objections and after making such further enquiry, if any, as the Competent Authority
thinks necessary, by order, either Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling within theNH-166G stretch of the
land from from Ch.0+00 Km. to Ch.06/00 Km and Ch.13/00 Km to Ch.19/440 Km (two lane paved
shoulder/two lane configuration lane), Length 12.440 Km District of Sindhudurg in the State of Maharashtra.

State: MAHARASHTRA District: SINDHUDURG
SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Vaibhavvadi

Village: Yedgaon

1 1456 Private Varkas 0.013 (Hectare ) 0.013
2 1458 Private Varkas 0.0135 (Hectare) 0.0135
3 1459 Private Varkas 0.015 (Hectare ) 0.015
4 1463 Private Varkas 0.018 (Hectare ) 0.018
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5 1464 Private Varkas 0.018 (Hectare ) 0.018
6 1466 Private Varkas 0.001 (Hectare ) 0.001
7 1467 Private Varkas 0.028 (Hectare ) 0.028
8 1480 Private Varkas 0.02 (Hectare ) 0.02
9 1578 Private Agricultural 0.012 (Hectare ) 0.012
10 1579 Private Varkas 0.08 (Hectare ) 0.08
11 1579 Private Agricultural 0.01 (Hectare ) 0.01
12 1597 Private Varkas 0.0325 (Hectare) 0.0325
13 1598 Private Agricultural 0.015 (Hectare ) 0.015
14 16 Private Varkas 0.014 (Hectare) 0.014
15 1600 Private Varkas 0.014 (Hectare ) 0.014
16 1603 Private Varkas 0.004 (Hectare ) 0.004
17 1604 Private Varkas 0.005 (Hectare ) 0.005
18 1612 Private Varkas 0.022 (Hectare ) 0.022
19 1613 Private Varkas 0.013 (Hectare ) 0.013
20 1614 Private Varkas 0.0125 (Hectare) 0.0125
21 1615 Private Agricultural 0.015 (Hectare ) 0.015
22 1615 Private Varkas 0.002 (Hectare ) 0.002
23 1616 Private Varkas 0.049 (Hectare ) 0.049
24 1617 Private Varkas 0.01 (Hectare) 0.01
25 1619 Private Varkas 0.015 (Hectare ) 0.015
26 1642 Private Varkas 0.003 (Hectare ) 0.003
27 1643 Private Agricultural 0.005 (Hectare ) 0.005
28 1644 Private Agricultural 0.02 (Hectare ) 0.02
29 1644 Private Agricultural 0.006 (Hectare ) 0.006
30 1645 Private Agricultural 0.004 (Hectare ) 0.004
31 1647 Private Agricultural 0.026 (Hectare ) 0.026
32 1647 Private Varkas 0.003 (Hectare ) 0.003
33 1652 Private Varkas 0.005 (Hectare ) 0.005
34 17 Private Varkas 0.006 (Hectare ) 0.006
35 1716 Private Varkas 0.009 (Hectare ) 0.009
36 1717 Private Agricultural 0.011 (Hectare) 0.011
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37 1718 Private Agricultural 0.006 (Hectare ) 0.006
38 1722 Private Agricultural 0.015 (Hectare ) 0.015
39 1723 Private Agricultural 0.014 (Hectare ) 0.014
40 1724 Private Agricultural 0.018 (Hectare) 0.018
41 1725 Private Agricultural 0.004 (Hectare ) 0.004
42 1770 Private Agricultural 0.013 (Hectare ) 0.013
43 1772 Private Varkas 0.004 (Hectare ) 0.004
44 1774 Private Varkas 0.004 (Hectare ) 0.004
45 1782 Private Agricultural 0.001 (Hectare ) 0.001
46 1786 Private Agricultural 0.002 (Hectare) 0.002
47 1823 Private Agricultural 0.002 (Hectare ) 0.002
48 1824 Private Agricultural 0.001 (Hectare ) 0.001
49 1830 Private Non- 0.001 (Hectare ) 0.001
Agricultural
50 2028 Private Agricultural 0.021 (Hectare ) 0.021
51 2124 Private Agricultural 0.001 (Hectare ) 0.001
52 2125 Private Agricultural 0.019 (Hectare ) 0.019
53 2126 Private Varkas 0.005 (Hectare ) 0.005
54 2127 Private Agricultural 0.001 (Hectare ) 0.001
55 2135 Private Varkas 0.002 (Hectare ) 0.002
56 2165 Private Agricultural 0.022 (Hectare ) 0.022
57 2172 Private Agricultural 0.003 (Hectare ) 0.003
58 2173 Private Agricultural 0.009 (Hectare ) 0.009
59 2174 Private Agricultural 0.005 (Hectare ) 0.005
60 2182 Private Agricultural 0.0035 (Hectare) 0.0035
61 2183 Private Agricultural 0.0055 (Hectare) 0.0055
62 3 Private Varkas 0.001 (Hectare ) 0.001
63 364 Private Agricultural 0.0005 (Hectare) 0.0005
64 45 Private Varkas 0.002 (Hectare ) 0.002
65 853 Private Agricultural 0.002 (Hectare ) 0.002
66 858 Private Agricultural 0.003 (Hectare ) 0.003
67 896 Private Agricultural 0.005 (Hectare ) 0.005
68 898 Private Agricultural 0.003 (Hectare ) 0.003
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69 903 Private Agricultural 0.003 (Hectare ) 0.003
Village: Jamdarwadi

70 1/1 Private Varkas 0.014 (Hectare ) 0.014
71 1/2 Private Varkas 0.008 (Hectare ) 0.008
72 18/1 Private Varkas 0.018 (Hectare ) 0.018
73 18/2 Private Varkas 0.016 (Hectare ) 0.016
74 20/1 Private Varkas 0.022 (Hectare ) 0.022
75 20/2 Private Varkas 0.05 (Hectare ) 0.05
76 21/1 Private Varkas 0.008 (Hectare ) 0.008
77 21/4 Private Varkas 0.03 (Hectare ) 0.03
78 21/5 Private Varkas 0.005 (Hectare ) 0.005
79 22/2 Private Agricultural 0.04 (Hectare ) 0.04
80 22/2 Private Varkas 0.032 (Hectare ) 0.032
81 23/16 Private Agricultural 0.051 (Hectare ) 0.051
82 23/18 Private Agricultural 0.0065 (Hectare ) 0.0065
83 23/20 Private Varkas 0.023 (Hectare) 0.023
84 23/21 Private Varkas 0.016 (Hectare ) 0.016
85 23/3 Private Varkas 0.02 (Hectare) 0.02
86 23/5 Private Varkas 0.01 (Hectare ) 0.01
87 23/6 Private Varkas 0.006 (Hectare ) 0.006
88 23/9 Private Varkas 0.01 (Hectare) 0.01
89 24/23 Private Agricultural 0.022 (Hectare) 0.022
90 24124 Private Agricultural 0.01 (Hectare) 0.01
91 24/31 Private Agricultural 0.003 (Hectare ) 0.003
92 24/33 Private Agricultural 0.016 (Hectare ) 0.016
93 24/37 Private Agricultural 0.014 (Hectare ) 0.014
94 24/38 Private Agricultural 0.012 (Hectare) 0.012
95 24/39 Private Agricultural 0.014 (Hectare) 0.014
96 24/40 Private Agricultural 0.005 (Hectare ) 0.005
97 24/8 Private Agricultural 0.001 (Hectare ) 0.001
98 25/11 Private Agricultural 0.016 (Hectare ) 0.016
99 25/12 Private Agricultural 0.007 (Hectare ) 0.007
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100 25/2 Private Agricultural 0.02 (Hectare ) 0.02
101 25/3 Private Varkas 0.025 (Hectare ) 0.025
102 25/6 Private Agricultural 0.018 (Hectare ) 0.018
103 26/2 Private Varkas 0.033 (Hectare ) 0.033
104 28/11 Private Agricultural 0.005 (Hectare ) 0.005
105 28/12 Private Agricultural 0.01 (Hectare ) 0.01
106 28/13 Private Agricultural 0.008 (Hectare ) 0.008
107 28/14 Private Agricultural 0.005 (Hectare ) 0.005
108 28/15 Private Agricultural 0.0085 (Hectare ) 0.0085
109 28/19 Private Varkas 0.015 (Hectare ) 0.015
110 2817 Private Varkas 0.01 (Hectare) 0.01

Total 1.414

[F. No. RO/MUM/NH(0)/2023-24/65/3]
SHAIKH AMINKHAN, Director
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